
-

__ ,_ WEELKY STATEMNT FOR DESPATCH OF ORDER
... "~- EXCISE APPEAL BRANCH

CESTAT, NEW DELHI-l10066
FROM 20.05.2019 To 24.05.2019

-
SINO. APPEAL NO. ORDER NO. DATE OF DATE ON

ORDER WHICH ORDER
REClVED DESPATCHED
FROMTHEPS
TO HON'BLE
PRESIDENTI
VICE
PRESIDENTI
MEMBERS

FINAL ORDER

1 E/52006,51899/20 18 F0/50690-91120 19 16105/2019 21/05/2019

MISC. ORDER
1. ECod/50042/20 19

EIRom/50041 12019 M0/50366-68/2019 16/05/2019 2110512019
ElMisc/S0377/2019 in
E/50123/2017

(
Depu~egistrar
ExciseBranch-DB

Kind Attention: Now all judicial orders are being suomotu disclosed on CESTAT
website as soon as after signature of the Hon'ble Benches on the same day for the
facility of the public at large. Thus all the public including parties and RTI
application movers may upload these orders from there for their use.

/


